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With 1.45L cases,
surge stronger

India’s Covid-19 tally had
crossed the 20-lakh mark on
August 7 last year, the 30-
lakh mark on August 23, the
40-lakh mark on September
5 and the 50-lakh mark on
September 16.1t went past 60
lakh on September 28, 70
lakh on October 11, 80 lakh
on October 29, 90 lakh on
November 20 and the one-
crore mark on December 19.

According to the Indian
Council of Medical Research
(ICMR), 25,52,14,803 sam-
ples have so farbeen tested in
the country for the viral dis-
ease,including 11,73,219 on
Friday.

The life goes out
of live events

“Ouropen-air music prop-
erty, Live At DLF Avenue, saw
artists like Ritviz, Peter Cat
and Seedhe Maut perform
live,” Srinivasan added.

However, the resurgence
of lockdowns has cast a
shadow over such events.
According to reports, IPL’s
offline activities such as
player-fan meet ups and
dine-in tie-ups have already
been affected.

Brands are cautious about
sponsorships and offline acti-
vations because of the loom-
ing uncertainty. “With the
unfortunate turn of events,
brands are slow to respond to
live events now,” says Deepak
Kumar, director, Hyperspace,
a shopper marketing agency.

In 2020 several event
organisers and content cre-
ators used platforms like
Instagram, YouTube and
Zoom to organise live events
online. One year on, con-
sumers and brands want
more from online live events.
“For online events to succeed,
werequire deep engagement,
gamification and most
importantly, broadcast qual-
ity streaming,” observes
Roshan Abbas, president,
Event and Entertainment
Management Association.

In India, despite there
being several apps and ser-
vices thatadd multiple layers
of gamification and integra-
tions, live online events have
not come close to replicating
the offline experience for
audiences, say experts.

“Audiences have multiple
entertainment optionsin the
form of both free and paid
content. And those experi-
ences are far more engrossing
for consumersin comparison
to live online events,” says
Hariom Seth, founder, Tag-
glabs, a company that pro-
vides technology solutions to
event organisers. He says that
not only are sponsorships for
online live events lower, even
selling tickets in the price
range of ¥300-1,000 per user
is tough for a purely online
experience.

This is possiblywhy people
are looking to pay for
upsKkilling tutorials or online
courses that teach hobbies
and not necessarily alterna-
tives to entertainment. “Dig-
ital events that are trending
now allow people to upskill,
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AHLUWALIA CONTRACTS (INDIA) LIMITED
(Corporate ld Number: L45101DL19T9PLCO0E54)
Regd. Office: Plot No. A-177, Okhla Industrial Area,

Phase-1, New Dalhi-110020
Website:- www.acilnet.com, E-mail:- ¢s corpoffice@acingl.com

Public Motice for the Attention of all Members of
Ahluwalia Contracts (India) Ltd

(Transfer of Equity Shares of the Company to the Demat Account of the
Investor Education and Protection Fund (IEPF) Authority)

This Motice is published in continualicn of cur earler notice pursuant b the provisions
of the section 124(6) of Companies Act, 2013 read with the Investor Education And
Protection Fund Authorily (Accounting, Audit, Transfer and Refund) Rules, 2016 ("the

Pursuant to the recent notifications isseed by the Ministry of Corporate Affairs dated
Oatabar 13, 2017 and Celober 16, 2017, the Company is required 10 transler Equity
whares in respect of which dividend has remained unclaimed or unpaid for seven
consecubive years, wherain the said period of seven years for transferring the unpaid!
unclgimed dividend for the financial year 2008-10 & 2010-11 complefed on 23102017

Adhering o the various requiremants sl out in the Rules, the Company shall ransfar
those shares, dividend on which remained unpasd/ unclaimed for Financial Year 2009
10 and 2010-11, for which pariod of seven consecutive years completed during due
period, The defails of sharehelders whose shares are liable to be transferred fo the
demat account of IEPF Authority will be available on the websile of the Company i.e.

The shareholders may please note fal the above detsis of updated list of Shareholders
uploaded by the Company on its website should be regarded and shad be deamed o be
adequate nofice in respect of Bsue of new Share Carlificate for the purpose of fransfer of
shares 1o Demat Account of the IEPF Authority pursuant o the Amended Rukes.

Kindly note that all futere benafils, dividends arizging on such shares would also be

The unclaimed Dividend amouni and the shares transferred to IEFF Demat Accownt
may beclamed by the concerned sharehalder{s) fram the IEPF Autharity by following

A

the procedure prescribed under the aforementioned IEFF Rules, 2016 (as amended)

the subject
investor_ralationsf@aciinet.com or contact the Company's Registrar and Transfar Agent
Ws. Link Intime India Pyt. Ltd., Moble Heights, 1st Floor, Plot NH-2, C-1 Block,
LEC, Mear Savilri Markat, Janakpuri, New Delhi- 110058, Tal No_: 011-42411000, Email:

matier, you may e-mail us at

For Ahluwalia Contracts (India) Ltd
sdl-

(Vipin Kumar Tiwarl)

Company Secretary

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation &6 of the inschvency and Bankraptcy Board of India
iInsolvency Resalulion Procass for Corporabe Parsons) Regulabans, 2016)
For the Attention of the Crediters of City Mart Maintenance Services Private Limited

RELEVANT PARTICULARS

1. | Name af Corparate Dedtor

City Mart Mainfenance Sarvices Private Limied |

2. | Dale of incorparation of Comorata Debsor

2310120048

principal offca (it any) of carporate dabfor

&, | Insolvency cammencament dals in respecl
ol Corparate Dabdor

3. | Authonky under which Corporede Deblor is | Reqgistrar of Companies-0alhi
incorparaied | registerad
4. | Corporale [dentiicabon No. of Corporale | LISA0S00DL2008FTC1T304G
5 | Address of the registerad office and ‘Reqistared Cffice : Kh. MNo. 200, Gop Ram

Building, Sullanper Vilags, South Delhi, Mew
Diethi-11 0030, Inda

TH0E2021

The order has been pazsed on 18.03.3021 by
Hon'ble NCLT, New Defhi Bench-W1 and IRP has
from public source, on 08.04 2021 and IRP
was able fo downiead the copy of order from

_Hon'We NCLT portal on 0504, 2021.

T. | Eslimated date of closure of Insclvency
resslilicn process

. | Mame and registration rumberof the
inslvency professional acling as inlerm
_resalution profesgional

1402021 e, 180 days from the dale of
comemencerment of CIRP being 181032021
Zantosh Sharma

Reg. Mo,

IEBLIPA-O0IP- HOOESE201 D- 202001 2842

8. | Address and e-mail of the inferim resolution
professional, a5 regishered with the Board

Address : oo Rajrani Sharma 6129, Near Prakash
Dairy, Ledhi Mohalla, Shahgara Mew Delbi,
Mational Capital Terricey of Defhi=110032

10| Addrass and e-mai o ba ugad lar
cormaspondancs with 1he mbam rasaluton
prifassional

11| Lastdabe for submission ol claims

12, Classes of craditars, il any, under clauss (b

ol sub-sacton (G4 ) ol sachion 21, ascariained

Address: Unil Ma. 110, Firsl Fiaar, JNMD Paclic
Square, Sector 15, Parl I, Gurugram, Haryana-
122007, E-mail; cirpucilymadiginail.com
230402021 Le. 14 days fram e dale of recaiving
the capy of arder of commencament af CIRP
bearirig QU020

Mo class of Creditor coud be dalarmened at Whis
sl

13, | Names of Insolvency Profess onals identified
toact asduthoised Regreserialive of creditons

Mot Appicatie

14.( (3} Relevant Forms and
(b} Deladsof authonzed represematives
arg avakaba at

e link:

hiitps et i B o Inhomeldownlcads
Phyzical Address : Unit No. 110, First Floor,
JMD Pacific Square, Sector 15, Parl I,
Gurugran, Haryana-123001

1R300

rintoned againslentey Ma. 10,

Farm G for clalms by Financial Cradéors,

Form D for claims by workmen and Employaes;

Farm CAlarclaims by Financial Cradfors in class,

Motice i3 hereby gheen that the kational Company Law Trbuenal has ordered the commencement of a
carporate nsoivency resolufion process of e Gity Mat Mantenance Serdces Privatelimited oo

The creditors of City Man Manlerance Serices Prvalelimded, are heraby calied upon 1o submit
their clalms with prood on or before2 300473021 ko the interim resoluton professional al the addness

The lirandgal creditors shall submil thair claims wilh proof by alecironic maans onby, A8 offier cradions
mary submil$he claims with pracd in parsan, by post or by alecironic maans.

A financial creditor bslonging to & dass, as isied apainst the entry Moo 12, shall indizate ifs chaice of
authonzad represaniative from amang the threa insalvency professionals listed egamnst enbry Mo, 13
toact as autharizad reprasentative of the class [spacify dass] in Fom CA. Mot Applicable

Submizsaan of fatsa or mislasding proods of dam shall atiract penaliies.

The submission of pracd of claims should be made in accordence with Chapter I of the Insalvency
and Bankruptcy Board of Indis (Insclvency Resolution Procass for Comporate Persons] Ragulstians,
2016, The proof of claims is to ba submitted by wey of fobowing spacified forms;

Form B for chaims by Oparatonal Crediors exceat Workenen and Employees;

Form E for claims by Sutherized Representatives of Workmen and Emplovees
Farm F for claims by Crediors other Shan Financial Creditors and Operational Creditors

24di-

Santosh Shanma

Diake : 90,04, 7029 Iabérim Resakilon Professicnal
Place : Gursgram Reg. Mo IBEIFA-DDZNP-RO0BSE01E 20201 2842
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build on a talent/hobby or
learn something entirely new.
About 60% of events listed
on our platform are work-
shop-focussed,” says Srini-
vasan.

Abbas says corporates
have leveraged online events
to organise everything from
product demos to product
launches (especially automo-
tive brands). Further, existing
IPs such as the Lakmé Fashion
Week and Bacardi NH7 Week-
enderadopted digital avatars.
Lakmé Fashion Week’s virtual
event integrated the element
of shoppable content while
Bacardi NH7 Weekender had
features like virtual parties
during the stream, games,
virtual photo-booths, etc.
Attendees could evenjoinlive
parties along with artists and
fans. However, creating inno-
vative technological experi-
ences for virtual events
within limited budgets is
resulting in sub-par products
thatare notattractive to con-
sumers, say experts.

The deals between event
organisers and brands are not
limited to creating one block-
buster event. “On digital,
brands are spreading their
risk by multiplying the num-
ber of online events they do
until the desired ROI has
been achieved,” says Abbas.

Senior living a
young market

Another point,says Antara
Senior Living CEO & MD Rajit
Mehta, is that senior popula-
tion in India is fast growing

with over 20 million elders
who stay alone, which will
increase in next two

' From the Front Page

decades. Data suggests that
share of elders as a percent-
age of total population will
have increased from around
7.5% in 2001 to almost
12.5% by 2026 and surpass
19.5% by 2050.

Columbia Pacific Commu-
nities CEO Mohit Nirula
emphasises that it is a differ-
ent experience. “In today’s
fast-paced world, parents
often find their children
employed in a different city
or country. Loneliness is the
biggest accelerator of ageing.
These communities are
designed to offer a holistic
living experience,” he added.

Nirulais optimisticon the
demand for senior living
facilities.“We serve nine com-
munities and 1,600 homes.
Of all these communities
across 5 cities, today we have
a waiting list of people who
eitherwant to takeahomeon
rent or purchaseoneinresale.
Ready-to-move-in (RTMI) is
in huge demand at all our
communities,” he noted.

Another early entrant in
this segment, Ashiana Hous-
ing,says the biggest change is
that children were against
seniorliving before Covid and
after the pandemic, they have
come out in support.

“We are very bullish at
Ashiana and are looking at
land deals especiallyin Chen-
nai, Pune and Delhi-NCR.
Brand names have a big play
in senior living because it is
not about the house but
about services,” said Ashiana
Housing joint MD Ankur

Gupta.
Ashiana has five projects
across Chennai, Lavasa

(Pune), Jaipur and Bhiwadi,
Gupta said, adding the com-

pany is looking at launching
3-5 projects in Delhi-NCR,
Pune and Chennai over the

next two years.
Antara Senior Living also
saw increased customer

enquiries and quicker conver-
sions. “Antara Noida has had
cumulative net sales of 150
units since its launch and is
seeing continued strong
interest and heavy footfall at
the community site, giving us
confidence that sales
momentum will continue
during the coming financial
year,” Antara’s Mehta noted.

Anarock Property Consul-
tants research head Prashant
Thakur said over the years,
senior living projects have
sprung up either on the out-
skirts of major cities orlargely
intier ITand III cities. Bhiwadi
in NCR, Neral in Mumbai,
Talegaon in Pune and
Devanahalli in Bengaluru are
some prominent locations in
tier-I cities.

“Covid could very well
reshape the future of senior
living in India as demand for
such residences is reportedly
rising amidst the pandemic-
induced uncertainties. Cur-
rently, there is only limited
supply in this segment -
there are as many as 55 pro-
jects (developed or ongoing)
by top 12 players in this seg-
ment,” Thakur added.

The future is bright,
asserts Nirula, adding “There
are all the conveniences you
wantinaserviced apartment
with safety protocols in place,
24x7 medical support and a
like-minded environment.
RTMI units and the demo-
graphic buying such units is
getting younger than what it
was earlier.”

Notice - Cum - Addendum No. 12 of 2021

1DIFC

IDFC MUTUAL FUND

Addendum to the Statement of Additional Information {(SAL of IDFC Mutual Fund:

Appointment of Key Personnel of IDFC Asset Management Company Limited (“the AMC™):
Notice 15 hereby given that pursuant to SEBI circular no. SEBIVHO/AMD/DF2/CIR/P/2021/024 dated
March 04, 2021, the following officials of IDFC Asset Management Company Limited have been
designated as “Key Personnel” of the AMC effective April 5, 2021,
Accordingly, following details of Ms. Neeta Singh and Mr. Alfred Antony Fernando shall stand inserted
under the section * Information on Key Personnel of the AMC' i SAl of IDFC Mutual Fund (* the Fund®) :

Name & Designation

Age & Qualification

Brief Experience (past 10 years)

Ms, Meeta Singh
Investor Relation

47 Years
Master’s in Apphed

Ms. Meeta Singh joined 1DFC AMOC i April 2010 as
Associate - Yice President and has been associated

Femando
Chief Information
Security Officer

Bachelor of
Commerce

Post Graduate
Diploma in Business
Administration in
Finance

Officer Feonomics with IDFC AMC ull date and is managing Investor
Relations.
(Total experience - 23 years)

Mi, Alfred Antony 43 Years Mr, Alfred Antony Fernando jomned IDFC AMC in

September 2019 as Vice President - Governance and
Risk and is the Chief Information Security Officer.

He was carlier associated
Management Private Limited from October 2013 to
September 2019 as Semior Risk Manager.

Prior to this, he was associated with DBOI Global
Services Private Limited from November 20112 to May
2013 as Team Manager and Mirae Asset Global
Investments (1) Pnvate Limited from March 2008 1o
April 2012 as Semor Risk Manager.

(Total expenience - 22 years)

with SBI Funds

time to time.

Flace : Mumbai
Date : April 09,2021

All the other provisions of the SAL of the Fund, except as specifically modified herein above, read
with the addenda issued from time to time, remain unchanged.

This addendum forms an integral part of the SAl of the Fund, read with the addenda issued from

carefully.

Mutual Fund investments are subject to market risks, read all scheme related documents
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ICICI Prudential Asset Management Company Limited
Corporate ldentity Number; U992900DL1993PLC054135

Registered Office: 12" Floor, Narain Manzil, 23, Barakhamba Road, New Delhi - 110 001.
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051.
Tel.: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: www.iciciprumf.com,

Ermail id: enguiry@icicipruamec.com

Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express
Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313
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Fund

Half-Yearly Portfolio Statement of Schemes

MNOTICE is hereby given that the half-yearly portfolio statement of schemes of
ICIC| Prudential Mutual Fund for half year ended March 31, 202171 has been hosted on
April 10, 2021 on the website of |ICICI Prudential Asset Management Company Limited
{the AMC) viz. www.icicipruamc.com and on the website of Association of Mutual

Funds in India {AMFI) viz. www.amfiindia.com in accordance with Regulation 59A of
Securities and Exchange Board of India (Mutual Funds) Requlations, 1996, read with
SEBI Circular MNo. SEBIYHO/IMD/DF2/CIR/P/2018/92 dated June 5, 2018.

Investors may accordingly view/download the portfolio statement of schemes from the

wabsite of the AMC.,

Investors can also request for the physical/soft copy of portfolio statement of schemes
through any of the following modes:

. Give a call at our Contact Centre at:
* MTNL/BSNL: 1800 222 9949

* Others: 1800 200 6666

. Send an email to enquirg@icicipruame.com

. Submit a letter at any of the AMC Offices or our CAMS Investor Service Centres,
details of which are available on the AMC website viz. wyww.icicipruame,com.

Place : Mumbai
Date : April 10, 2021
No, Q08/04/°2027

For ICICI Prudential Asset Management Company Limited
Sd/-

Authorised Signatory

| Toknow more, call 1800 222 999/1800 200 6666 or visit www.iciciprumtcom |
| As part of the Go Green Initiative, investors are encouraged to register/update their e-mail id |
and mobile number to support paper-less communications.

fﬁ increase awareness about Mutual Funds, we regularly conduct Investor Awareness
Programs across the country. To know more about it, please visit https:/fwwwiciciprumf.com
or visit AMFI's website https://www.amfiindia.com
Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

® UNUSUAL MOVE

Pentagon defends US
Navy ship in India’s EEZ

Pentagon
spokesperson
John Kirby

said that the
move was
‘consistent with
international
law’ diplomatic
channels

PRESS TRUST OF INDIA

Washington, April 10

THE PENTAGON HAS defended
its Navy asserting its naviga-
tional rights within India's
exclusive economic zone with-
out taking New Delhi's permis-
sion, calling the move "consis-
tent with international law".

In an unusual move, the US
Navy announced that on
Wednesday it conducted a
freedom of navigation opera-
tion in Indian waters without
prior consent to challenge
India's "excessive maritime
claims", triggering a reaction
from New Delhi, which on Fri-
day said it has conveyed con-
cerns to Washington through
diplomatic channels.

The ministry of external
affairs (MEA) also contested
the US Navy's 7th Fleet state-
ment of April 7 that the free-
dom of navigation operation

(FONOP) by the guided-missile
destroyer USS John Paul Jones
"upheld the rights, freedoms,
and lawful uses" of the sea
recognised in international
law by challenging India's
"excessive maritime claims".
When asked about India's
reaction over the US Navy's
move, Pentagon spokesperson
John Kirby on Friday said: "I
can tell you is that the USS
John Paul Jones, a Navy
destroyer, asserted naviga-
tional rights and freedoms in
the vicinity of the Republic of
the Maldives by conducting
innocent passage through its
territorial seain normal oper-
ations within its exclusive
economic zone without
requesting prior permission”.
Earlier,announcing about
the operation, the statement
by the 7th Fleet said,"On April
7,2021 (local time) USS John

‘Gandhi was such
a holy god of a
person I couldn’t
connect with him’

REYA MEHROTRA
New Delhi, April 10

"I DON'T SEE the point of cele-
brating one man, one leader,
year on year,” a 13 year old
Chandrashekhar, agitated by
the re-introduction of the
nation’s father every year in
academics, thinks. Out of per-
haps a thousand books on
Mohandas Karamchand
Gandhi, analysing the man,
exploring his life and
immense contribution in dri-
ving India to freedom.

Paro Anand’s Being Gandhi
caters to as much as the young
readers as it does to the adults.
Paro’s story encaptures the
growing relevance of Gandhian
philosophy and the need to
revisit it with each decade’s
passing and with each plague
of social and political divide.

When we sat down to re-
read the 2019 book published
by HarperCollins Children’s
Books in 2021 at Neev Litera-
ture Festival’s Reading Chal-
lenge for Junior Readers aged
between 10-13, we reac-
quainted ourselves with the
national leader’s ideology. Set
during the time of the 1984
riots, the book sees a burning
country from the eyes of a
young teen.

There is something unique
in the way Paro Anand
approaches the book.This
isnotjustanother Gandhibook
but a coming-of-age book on
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Be it known to general public at large tha

my client Smt. krishna Maan W/o Late Sh
Rajender Maan R/o H.No. 141/9, Gaushala
Kishan Garh, Vasant Kunj, Delhi-110070
has severed her all relations and disowned
her son Sandeep and his wife Chanderkala
from all her movable & immovable propertieg
due to their misconduct and bad activities
My client and her other family members
shall not be responsible for any wrongfu
and illegal act in future. Any person(s) deal
with them shall be self responsible

Bhaskar Upadhaya(Advocate)
Ch. No. 025, Lawyers Chamber,
Supreme Court, Delhi-01

- PUBLIC NOTICE |

Be it known to all that my/our client Shri. Braj
Kishore Prasad S/o. Lt. Shri Prabhunath Prasad
aged about 63 years; and Smt. Madhuri Kumari
W/o. Shri Braj Kishore Prasad, both permanen
residents of Narayani Nagar, Road No 2
Hajipur, Vaishali, Bihar 844101, presently at A
19, Second Floor (Back Side), Chanakya Place|
Part — |, Pankha Road, Delhi 110059 have
severed all relations with his son namely Shri
Manish Raj and his wife Smt. Neha Kumari
Neha Sinha; and have disowned an
disinherited them from all their movable an
immovable properties due to unruly, deterring
and astray behavior of Smt. Neha Kumari
Neha Sinha and her threat to falsely implicate
the entire family of my/our client.
If either or both of them will every try to enter i
premises of my/our client in any which wa
same shall be construed to be Criminal
trespassing and shall be prosecuted as per thé
law of the land.
Whosoever deals with them in any matter
manner, can do so at his/her/their own risk an
consequences and my/our client shall not be
held liable for that.
PUNEET RAJ BANDERWAL (Advocate|
B-7/194, Sector IV, Rohini
New Delhi 110085'

New Delhi

BEING
GANDHI

Paro Anand =
Paro Anand's Being Gandhi

the Gandhian way of life — that
forces the young readers to
think what Gandhiwould do if
he were in place of them, just
like the protagonist thinks.

Chandrashekhar steps into
Gandhi’s shoes unconsciously
and transforms from a new
teen into a responsible, sensi-
tive teen-adultwho caresabout
those close to him.

It is that part in the book
where he gives up his favourite
ice cream for his mother,when
he wants to save the neigh-
bours being attacked by the
mob, thinks of calling up his
school friend Daman,who is a
Sikh to check if his he and his
family were okay during the
time of the riots, that one
realises the birth of Gandhi in
hisadolescent mind.

Pentagon spokesperson John Kirby

REUTERS

Paul Jones (DDG 53) asserted
navigational rights and free-
domsapproximately 130 nau-
tical miles west of the Lak-
shadweep Islands, inside
India's exclusive economic
zone, without requesting
India's prior consent, consis-
tent with international law."

Kirbyinresponse toaques-
tion from reportersata Penta-
gon news conference said:
"That's consistent with inter-
national law."

"Again, we continue to
maintain the right,indeed the
responsibility, to fly, sail, and
operate in accordance with
international law," he said.

Kirby said that it is the
responsibility of the US to
uphold the freedom of navi-
gation and the rights and
freedom and lawful uses of
the searecognised ininterna-
tional law.

US approaching
China from
position of
patience and is
not in a hurry:
White House

PRESS TRUST OF INDIA
Washington, April 10

THE BIDEN ADMINISTRATION is
approaching China from the
position of patienceandisnotin
a hurry, the White House has
said. White House press secre-
tary Jen Psaki told reporters at
her daily news conference on
Fridaythat therelationshipwith
China is one based on steep
competition.

"We have been publicly and
privately expressing our grow-
ing concerns about China's
aggression towards Taiwan.
China has taken increasingly
coercive action to undercut
democracy in Taiwan. We've
seen a concerning increase in
PRC military activity in the Tai-
wan Strait, which we believe is
potentially destabilising," she
said."We are approaching this
from a position of patience;
we're not in a hurry. We are
working to strengthen our con-
ditions at home, better support
our workforce, ensure that we
are approaching the relation-
ship from a position of
strength," Psaki said. The US is
watching Chinesemilitaryexer-
cise near Taiwan closely."What
we can control is how we
approach our relationship with
China. We see it as one that is
about competition, not about
conflict. Our focus is also on
approaching the relationship
from a position of strength. So
thatincludesrebuilding,invest-
ing in our workforce at home,"
she said.

Eastern Ladakh: India, China
agree to resolve outstanding
issues expeditiously

PRESS TRUST OF INDIA
New Delhi, April 10

INDIAAND CHINAheld detailed
deliberations on disengage-
ment in remaining areas of
eastern Ladakh and agreed to
jointlymaintain stabilityon the
ground, avoid any new inci-
dentsandresolve the outstand-
ing issues in an "expeditious
manner". A day after the 11th
round of military talks that
lasted for 13 hours, the Indian
Army on Saturday said it was
highlighted during the parleys
that completion of disengage-
ment in otherareaswould pave
the way for considering "de-
escalation of forces"and ensure
full restoration of peace and
tranquillity in the region. The
Corps Commander-level talks
took place at the Chushul bor-

der point on the Indian side of
the Line of Actual Control (LAC)
in eastern Ladakh. The parleys
beganataround 10:30AM and
endedat11:30 PM.

People familiar with the
negotiations said the Indian
delegation,led by Commander
of the Leh-based 14 Corps Lt
Gen PGK Menon, particularly
insisted on resolving outstand-
ingissuesin Hot Springs, Gogra
and Depsang. "The two sides
had a detailed exchange of
views for the resolution of the
remainingissuesrelated todis-
engagement along the LAC in
eastern Ladakh,"the Army said
in a statement. It was the sec-
ond high-level military talks
between the two sides after dis-
engagement of troops in the
Pangong lake areas in eastern
Ladakh in February.
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COURT NOTICE

In the court of Shaminder Pal
=ingh JMIC Jalandhar
Katyal And Company Vs
M/s Tansiha Scaffolding
(India) Pvt. Ltd
CHA MO PBJLDS-010801-2011

NEXT DATE: 11-06-2021
Publication lssued To: M's Tansiha
Scallolding ( India) Pyl Lid. rio no
650, Il rd Floor, lind Phase, Tth
Block BSK, 3rd Slage, Bangalore
560085, Managing Director
Subodh Krishna Shetty Resident
Of House Mo, 579 2nd Main 2nd
Phase 6th Block Banashankarn 3rd
Stage Bangalore And Director
MNeethi Subodh Shetty Resident OF
House Mo, 578 2nd Mam Z2nd
Phasa &th Block Banashankarni 3rd
=>tage Bangalore
in above tifled case. the accused could
mal e servied, 1S ordersed 1hal accusaed
should appear in persan or through
counssl of 11-06-2021 at 1000 a.m
lor delads I|_'-:_;-:l|| e}
I'-I.I-“" '“:J|":|l'|_-l1' |".: oy "|"-'|' g '|I'_.|' " |

_'||.'|| akdmirict= dalandhae
JRANLE Jmlareii by

Criminal Courts, Ludhiana

In the court of Sh. Satish Kumar Sharma
JWIC Ludhiana MNext date: 19-05-2021

M/is UK Crop Sciences Private
Limited Vs

Sharvan Kumar
CNR NO- PBLDO3-007196-2019

Publication Issued To. Sharvan Kumar,
Propnietor, Bagwati Bee| Bhandhar,
Kesargany Lucknow, Tehsil Hakergarh

Dist. Barabanki, State, U.P. 225119
wheress i has been proved to the satisfaction
of the cowrt thad you, the sbove named
sccused {sccused persons) can'l be served In
ihe ordinary way of sarvios, hence, this
procismation under secthon 82 of code of
priminal procedure is hereby ssued againsi
you with & direction thal you should appear
persanally belors this court on 19-05-2021 ad
000 &m. or within 30 days from the date of
publication of this proclamation. Take notice
that, in cass of default on your part {0 appear
as dirscted above, the above said case will ba
heard and determined as per law, in your
abgence. ghvan wnder my hand and the seal of
the coasrl. cosmplaing LS 138 of N.| ACT
for details logon io; hitps:ithighcourbchd.gov.
inMre=district_notice&districk=Ludhaina
JMEC Ludhiana

Criminal Courts, Ludhiana

In the court of Sh. VIJAY Kumar- | JMIC
Ludhiamna Mext Date: 16-05-2021

next date, purpose of case, onders and judgments as
wall a5 cfher case dormation is availablo on

httplidistricts. acourts gov.indudhiana
CHR MO: PELD03-0T0404-2018

M/s ESS ESS Enterprises Vs

M/s Sapna Sony

Notice To, Mis Sapna Sony Hand Wark,
Through s Proprietor Mr. Mirbhay
Kant Mishra, E-253, Om Nagar,
Mithapur, Near Ganga Devi Public
School, Badarpur, New Delhi 2, Mr.
Nirbhay Kant Mishra, Proprietor Of M/s
Sapna Sony Hand Work, Rio UMDA
Bhawan, Buchmal Sadan, E- 25, Om
Nagar, Badarpur, New Dalhi- 110044
wheraas | has proved 1o the sallslaction of
this court, the above named sccused!! nccunsd
persona can'l be served In the ondinary wiy
ol service, Hence this proclamation under 82
of cods af eriminal procedng |4 hereby
iwsusd againsl you with & directon thal you
should appesr persanally betore this court
on 18-05-2021 w8 10,00 a.m. or within 30 days
fram thé date of publicatvon of this
prociamation. Take notice thal, In case of
diefaull on your part 1o appear as dinecied
abowe the above sald case will be neard and
determined a5 per |law, in your sbsence. for
detsls logon o hitps.ihagheourichd. oy, Int?
trsmdistrict_motceldistricteludhiana

JMIC Ludhiana
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TATA

NOTICE

Unitholders of all tha schames of Tata Mutual Fund are reguested to note
that the scheme wise Portfolio Statements for the half year ended March,
2021 are hosted on the website www.ilatamutuafund.com and
www.amfiindia.com

Unitholders can submit a request for a physical copy or electronic copy
of the scheme wise portfolio statement by calling on: (022) 62827777 or
by sending an email to serviced@tataamc.com or by writing to Tata
Mutual Fund, Mulla House, Ground Floor, Fort, Mumbai - 400001.

Mutual Fund Investments are subject to market
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